
1363 Written Answers       [ RAJYA SABHA ] to Question*        1364 
 

sion has  been  taken  by Government in this 
regard?] 

 
f[THE MINISTER OF STEEL, MINES 

AND METALS (DR. M. CHANNA REDDY): 
(a) A proposal lor the establishment of a new 
alumina plant in Gujarat had been received 
from the Gujarat Mineral Development 
Corporation. Certain details in respect thereof 
are awaited. An application for the grant of a 
licence under the Industries (Develop- j ment 
and Regulation) Act, 1951, for . the 
establishment of a new aluminium smelter, 
based on the alumina production of the plant 
proposed by the Gujarat Mineral Development 
Corporation has been received from a firm  in  
the  private  sector;    but     no   < 

application for setting up an aluminium plant 
has b:en received from the Gujarat Mineral 
Development Corporation. 

(b) Details of the schemes are awaited. 
Government of India have accepted, in 
principle, the setting up of a 100,000 tonnes 
per annum alumina plant in the State by 
Gujarat Mineral Development Corporation. 
The application received from the private 
sector firm for licence under the Industries 
Act for ths establishment of aluminium 
smelter is under consideration.] 

 TAKING OVER OF    B.D.R. AND    A.K. 
RAILWAYS 

128. SHRI RAJNARAIN: Will the 
Minister of RAILWAYS be pleased to state: 

(a) whether Government have decided to 
take over the Bankura Damo-dar River 
Railway and Ahmadpur Katwa Railway 
under their control from the 1st July, 1967; 

t[ ]   English translation. 
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(b) whether Government have 

started taking steps to implement the 
decision; and 

(c) the reasons for arriving at the 
decision?] 

 
t[THE MINISTER OF RAILWAYS (SHRI 

C. M. POONACHA): (a) Yes. The 
Government have decided to take over the 
working of those Railways (without acquiring 
ownership) under the provisions of the 
agreements between the Government and the 
Companies. 

(b) Yes. 

(c) These two Railways have been 
consistently running at a loss which is 
indirectly borne by the Central Government 
in the shape of the subsidy payable to the 
Companies to make up the deficiency in the 
return of %%.% on Capita' guaranteed to 
them under 

t[ ]  Euglish translation. 

the agreements. It was decided to take over 
the working of these Railways with a view to 
reducing the burden of subsidy by 
economis'ng on working costs and providing 
efficient management.] 

HALT OF CIRCAR    EXPRESS AT MANGA-
LAGIRI 

129'. SHRI P. K. KUMARAN: Will the 
Minister of RAILWAYS be pleased to state: 

(a) whether representations were 
received requesting a br'ef halt of Circar 
Express at Mangalagiri; and 

(b) if so, what action has been taken 
thereon? 

THE MINISTER OF RAILWAYS (SHRI 
C. M. POONACHA):   (a) Yes. 

(b) Sectional train timings were adjusted to 
suit requirements of local traffic. Provision of 
stoppages of the Circar Express has not, 
however, been found possible for want to 
traffic justification. 

CONDITIONS OF SERVICE AND SCALES   or 
PAY IN STEEL PLANTS 

130. SARDAR RAM SINGH: Will the 
Minister of STEEL, MINES AND METALS 
be pleased to state: 

(a) whether the conditions of service and 
scales of pay in the three public sector steel 
plants are identical; 

(b) if not, the nature of posts where they 
are not identical; and 

(e) whether any effort has been made to 
rationalise them and if no*i the reasons 
therefor? 

THE MINISTER OF STEEL, MINES 
AND METALS (DR. M. CHANNA 
REDDY): (a) to (c). The conditions of service 
and scales of pay (based on the revised wage 
structure recommended by the Central Wage 
Board for Iron and Steel Industry) for similar  
jobs  in the  public sector     Steel 


